FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S. VALUE INFRATECH INDIA PRIVATE LIMITED (IN CIRP)

OPERATING IN REAL ESTATE INDUSTRY AT GHAZIABAD, UTTAR PRADESH
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. | Name of the corporate debtor along with

PAN/ CIN/ LLP No.

IM/s. Value Infratech India Private Limited (In CIRP)
(CIN : U45204DL2010PTC205247)

Address of the registered office

715, Navrang House,7th Floor, 21 K.G.Marg Cannaught
Place New Delhi -110001

3. |URL of website INone, Website of Resolution Professional:
Www.gauravkatiyar.in
4. |Details of place where majority of fixed [Freehold land situated at Jalalabad, Village Morta, Raj Nagar

assets are located

[Extension, Dist. Ghaziabad — Uttar Pradesh — 201017

Real Estate Project “SKY WALK” was launched by the
Corporate Debtor, no construction was commenced.

Installed capacity of main products/ services

INot available

Quantity and value of main products/
services sold in last financial year

INot available

Number of employees/ workmen

None

Further details including last available
financial statements (with schedules) of two
years, lists of creditors, relevant dates for
subsequent events of the process are
available at:

Financial Statement for financial year 2010-11 & 2011-12 is
available at MCA21.

Rest of the information is available at office of Resolution
IProfessional situated at D-32, East of Kailash, New Delhi —
110065.

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

Details can be obtained by sending e-mail at:
valueipl.cirp@gmail.com

10.

Last date for receipt of expression of interest

13.05.2023

11.

Date of issue of provisional list of

prospective resolution applicants

23.05.2023

12.

Last date for submission of objections to
provisional list

28.05.2023*

13.

Process email id to submit EOI

valueipl.cirp@gmail.com

* timeline is subject to approval from Hon’ble NCLT for extension of CIR period.

Date: 27.04.2023
Place: New Delhi

For Value Infratech India Private Limited (In CIRP)

GAU RAV Digitally signed by GAURAV
KATIYAR
KATIYAR Eg;?;é023.04.27 13:47:31

Gaurav Katiyar — Resolution Professional
IBBI/TIPA-001/1P-P00209/2017-18/10409
D-32, East of Kailash, New Delhi — 110065

(AFA Valid till 15.11.2023)
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